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Petition(s) for Special Leave to Appeal (CGvil) No(s).3777/ 2007

(From the judgenent and order dated 10/11 / 2 006 in WA No. 224/2006 of The
HlI GHCOURT OF MP AT INDORE)

SHEEL KUMARJA N Petitioner(s)
VERSUS
NE WINDI AASSURANCECO LTD & ORS. Respondent ( s)

(Wth appln(s) for permission to file rejoinder affidavit and prayer for interim
relief and office report)
(for final disposal)

Date: 27/02 / 2 009 This Petition was called on for hearing today.

COR A M:
HON BL EM JUSTI CERV. RAVEENDRAN
HON BL EM JUSTI CEJ.M PANCHAL

R
R
M. Atul Nanda, Adv.

Ms. Raneeza Hakeem Adv.

M. Sanjay Bhardwaj, Adv.
Ms. Pratibha Jain, Adv.

For Petitioner(s)

For Respondent (s)

M/ S Law Associ ates & Co., Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Adj our ned.

(Anand Si ngh) (Pawan Kumar)
Assi stant Regi strar Court Master



